| TEM No. 6 Court No. 1 SECTI ON XVI

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A Nos.2-10 In
Civil Appeal.No.4174-4182/ 1995
RUNNI NG STAFF ASSOCI ATI ON Appel I ant (s)
VERSUS

CHAI RVAN, RAI LWAY BOARD & ORS. Respondent (s)
( For directions/clarification and office report )
Date : 06/11/2000 These Petitions were called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE BRI JESH KUVAR

For Applicant/ M. G L. Sanghi, Sr. adv.
Respondent M. Vinay Shail endra, adv.
M. RS. Suri, adv.

For Respondent M. S. WasimA. Qadri, adv.
Ms. Anil Katiyar, adv.

UPON hearing counsel the Court made the follow ng

ORDER
........ e
. SP2
Learned counsel subnits that the petitioner is
advised to take appropriate proceedings and seeks to
wi t hdraw t hese applications. W record the statenent of the
| earned counsel and disniss the applications as w thdrawn.
. SP1

(Neena Ver ma) (Prem Prakash)
Court Master Court Master



